
,Pr:aliminary work on setting up An- tarctic Environment, including a pro. 
tarctic .Study Centre at Goa ha been hibit&; on mining in Antarctica for 
completed. fifty years was agreed to for ,which 

India made significant contribution. 
7. Internwioml Reldiom.-Under 

the Cmmonftttolth Assisfa- Pro. Negotiations have been completed 
p n i m e  Oceanographic survey was concernin the obligations to be ful. 

utilising ORV &gar Kanya. 
'k Carribbean Seas by filled by e&temd Pi~neer I U V ~ S ~ O ~ S  

resulting in the waiver for India, of 
payment of a fixed annual fee of one 
million US Dollars from August, 1987 

A ~rot&ol on the Comprehensive till the entry into force of the Con- 
Measures for the Protection of An- vention on the Law of the &a. 

(Rupees in Lakhs) 
Sl. Name of Schemes 1988-89 1989-90 1990-91 

-- - (Plan (Plan (Plan 
and and and 
Non- Now Norr- 
Plan) Plan) Plan) 

(1) ' (2) (3) (4) ( 5 )  

1. Expfarat;on and Assessmmt of Living and 590 639 619 
'Ron-living resources (Research cruises of 
ORV Sagar Kanya and Sagar Sampada) . 

2, Exploration of Polymetallic Nodules 347 640 542 
3. Coasthl Zone and Islands . 176.5 1 99 3 73 
4: Restarch, Development and specialid 9 1 201 260 

Manpower. 
5. Marine ~nstrurnentition 7 5 7 7 
6. Antarctic Research 1148 1313 I 246 
7. Infrastructure, Secretariat, Exhibition 1245 122 151 

and Fairs. etc. . ---- _-_____ 
TOTAL . 2448 3123 3271 

*4%. SHRI BHAGWAN SHAN- 
KAR RAWAT: Will the PRIME 
MINISTER bc pleased tb state : 

(b) the quantity of CWA ,oomspo= 
dity ellacate$ to Statts dunog the 
current year, Statewise; and 

(c) ,the . bask for giving concession 
in prlces and the extent thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF CIVIL SUP- 
PLIES AND PUBLJC MSTRIBU- 
TIUN (SHRI KAMALUDDIN AH- 
MED): (a) Tiw CdraI Oovtm- 
ment supplies key essential cuxnmodi- 
ties lo d'te State Governments and 
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UT ~dministrations for the Public the projected population as on 
~isvibution Sy&m (PDS) a d n g  1 -l(F 1986. However, the Cen- 
t~ the followine criteria of alloca- tral Government has decided 

u 

to allow 57; ad-hoc increase 
'in the levy sugar allocation to 

The allocation of foodgrains all States/UTs. from the 
(rice and wheat) is made, on a month of August, 1991 till De- 
month to month basis, taking cember, 1991, after which the 
into account the demand from wsition will be reviewed. 
StatesIUTs., the stock position 
jn the Central Pool, market PDS allocations are supplemental 
availability, inter-se require- in nature, and are not intended to 
merits of s ~ ~ ~ ~ ~ / u T ~  and other meet the total requirements O•’ the 
related factors. States/UTs. 
Imported edible oil js allotted 
subject to availability of stacks 
with the Central Government. 
Allocation of Kerosene is ge- 
nerally made by providing a 
suitable growth over the a h -  
cation in the corresponding 
period of the previous year, 
the quantum of growth being 
dependent on the availability 
of foreign exch4nge for im- 
ports of kerosene; - 
Allocation of levy sugar to the 
StatesIUTs is made on a uni- 
form norm at 425 gram per 
capita monthly availability for 

(b) A statement showing Statevise 
allocation of rice, wheat, imporSed 
edible oil, kerosene and levy sugar 
in 1991 upto August, 1991 for distri- 
bution through the PDS is attached. 

(c) The Central Government incurs 
a substantial amount as subsidy in 
supplying foodgrains to the State Go- 
vernments/UT Administrations. at 
Central lssue Prices. Under a scheme 
for the population living in areas t s  

vered under the Integrated Tribal De 
velopment Project. foodgrains are die- 
tributcd to the people living in those 
areas at further subsidised rates which 
are below the normal prices of the 
foodgrains distributed under PDS. 

STATEMENT 
Statewise A!lomtion of Wheat, Rice, Edible Oils, Kerosene and Sugar .for 1991 

distributed through PDS (Upto August, 1991) 
(Figures in 000 t h i s )  

States/ UTs. Wheat ' Rice Sugar Ed. Oils Kerosene 

Andhra Pradcsh 
Anulachal Pradesh 
A s s a m .  
Bihar . 
Goa . 
Oajarat . 
h y a n a  . 
Himachal Pradqh 
Jammu & Kashmir 
b a t a k a .  . 
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Kerala . 
Madhya Pradesh 
Maharashtra . 
Manipur . 
Meghalaya . 
Mizorarn . 
Nagaland . 
Orissa . 
Punjab . 
Rajasthan . 
Sikkim . 
Tamil Nadu . 
Ttipura . 
Uttar Pradesh . 
West Bengal . 
Andmar, & Nicobar . 
Chandigarh . 
Padra & Nagar Haveli 
.Darnan & Diu . 
Delhi . 
Labhadweep . 
Tondicherry . 

[Enwtishl THE MINISTER OF STATE! OF 
THE MINISTRY OF FOOD (SHRI 

Review Of Li?Ad TARUN GOGOI): (a) There is ar 
such proposal a t  present for further 

*@I. SHRl TARA CHAND 
KHANDELWAL : (b) and (c) Do not arise. 

SHRI V. SREENIVASA 
PRASAD : s&JY of cocoaot oil to KanLb 

Will the Minister of FOOD be *501. PROF. K. V. THOMAS: 
p l e a d  to state: Will the PRIME MINISTER be 

pleased to state : 
(a) whether the Union Government 

to review the k e ~  k43u* (a) whether any representation. has 
dunog 1990-91 for setting UP sugar been received from Kerala to supply 
factories; coconut .oil in lieu of imported vege- 
(b) if so, the details thereof: and tab]e v -,. and 

(c) the m i v c  steps @ Govtm- (b) if so, the decision of.tbe U n h  
ment prppo-R to-tage in this regard? - - -- Govcmment -- thereon? - 


